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CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 351/00555/2017 	 Date of order: 15.02.2018 

Present: Hon'ble Mr. V. Ajay Kumar, JudicialMember 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

Shri C. Abdul Kasim, 
S/o Shri C. Mohammed 
Rio Stewart Gunj 
Aged about 33 years, 
Presently working as 
Bus Conductor on diIy rated basis, 
STS Unit Ferrargunj, 
Unde.r Directorate of Transport, 
A&N Administration, 
Port Blair 

Applicant 
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31 	ThChief Secretary, 
A & N Administration, 
Port BIar 744101. 

4 	the Secretary-Cu rn-Director, 
Dfreetate of Transport, 
A & N Athiin1statlon, 
Port Blair - 74411 

5. 	The Deputy Director, 
Directorate of Transport, 
Andaman & Nicobar Adfliinistraton, 
Port Bläir-744101. 

Respondents 

For the App!icant 	: 	Mr. R. Kurnar, CoUnsel 

For the Respondents : 	Mr.M. Tabraiz, Counsel 
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ORDER(Oral) 

Per Mr. V. Aiay Kumar, Judicial Member: 

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M. Tabibiz, Ld. 

Counsel for the official respondents. 

2. 	The applicant, who is a Daily Rated Bus Conductor under the respohdents, 

has filed this OA mainly seeking regularization of his services at par withLertain 

other persons, whose services have been regularized by the resondent 

authorities. 	. 	. 	. 	 .,. 

3. 	In the circumstances, theOA isdisposéd of, without going into themerits 

of the case, byv,  perrnittirg the applicant to file a fresh representation ventilating 

his grievances to the respondapts iitliin two weeks from the date of receipt of a 

copy of this order and upon receipt of such representation from the applicant, the 

respondents shall consider the same and. pass an appropriate reasond and 

speaking order there9.n in accordance with. law within .,a period of ixt' :days 

	

sai 	 ,one vacacy for thetherefrom. However, til 	e    

post ofBus Conductor shall ,rimall, ,inlIed out of the notification said to have 

been issued by the respopdéñ!pr rguIar recruitment. 

(Nandita Chatterjei)' (V AjayKurnar) 
Administrative Member 	 Judicial Membet 
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